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(b) and (c). Only two official are 
working in the Kendriya Vjdyalaya Sanga-
than on re-employment ba is--the Deputy 

mml loner (Admini tration) amd one 
A'S. i'ltant. The easel ; nre under proces . 

Demands of all hldis motor Transport 
Congre 

5355. SHiH . N ELALOHITHA DA-
SAN NADAR : Will the Mini ter of 
SHIPPJN AND TRAN POR be plea"-
ed to tate : 

( a ) whether Government are aware of 
the demand of the All India Motor 
Tran port Congre at their 97th A I1nuai 
Meeting; 

( b) if ~o , the detaib , thereof; 

(c) th reactioo of the Government 
thereon ? 

TH MINI T R OF STATE IN HE 
M TNTS R Y OF H IPPfNG A D TRA S-
PORT ( HRI Z. R. AN ARl) : (a) No 
such reference ha been received. 

( b ) and (c). Do not ari se. 

riminal C s agaJIIst Rt."Cl Cro ' to 
John and Allied Intitutions 

5356. HRI NlHAL SINGH: Will the 
Mini ter f H ALTH AND FAMILY 
W L AR be pleased to tate: 

(a) whelh r it i a fact that Govern-
ment do not relea e iv. annual grant to 
organi ations uch a Indian Red Cross 

ciety. t. John A sOciation etc. till they 
produce a certificate to the effect that no 
criminal c3'3e are pending against any of 
their office bearer ; 

(b) .if so, whether Government had re-
lea ed grants for 1981~82 to the Indian 
Red Cro, ociety and St. John A "socia-
tion and ther uch in titution even where 
criminal ases were pending against some 
of the office bearer f the 'e organi ations; 
find 

(c) if 0, the rea ons therefor? 

THE DBPUTY lISTER IN THE 
MINISTRY OF HEA TH AND FAMILY 
WELFARE (KUMARI KUMUDBEN M. 
JOSHI): (a) to (c) Annual grants to 
organisations like Indian Red Cros so-
ciety, St. John Ambulance A sociatioD are 
made on receipt, inler-alia, of a certificate 
from the concerned institution that they 
are not involved in any proceed in! relat-
ing to the account or conduct of any of 
it office bearer~ . The grant for the year 
1981-82 were relased to the Indian Red 

.-os Soci.ety and the St. John Ambulance 
As oeiation after the said iI1'\tituions had 
confirmed that they were not involved in 
any proceedings relating to the accounts or 
conduct of any of the office bearers. 

Benefit of Acupuncture treatment 

5357. SHRI RAM PRASAD AHIRW R; 

HRl URAJ BI-iAN ; , 

Will the Mini tel' of HEALTH AND 
FAMILY WELFARE be plea. d to state: 

(a) name of coulltrie':. where acupunc-
ture treatment i · recogni. ed ; 

(b) whether there ha been a survey to 
the extent of benefit being derived <by 
patients in India of this branch of healing; 

(c) whether Government propose to ell-
courage it · benefits and , jf so, how and if 
not, the reas.oo. thereof, 

Cd) common diseases upon which acu -
puncture ha'S been found reasonably effec-
tive in China, Shri Lanka and other prac-
ti ing countrie ; and 

(e) citie in India where people are 
getting benefit of acupuncture treatment? 

THE MTNIST R 0 STATE IN THE 
MINISTRY OF HEALTH AND FAMILY 
WELFARE (SHRIMATI MOHSINA 
KIOW I): (a) According to the infor-
mation available, acupuncture treatment 
i being practu ied ' in China: Hong Kong 
and Sri Lanka. 

(b) No. 

(c) The Government of India bad de-
puted some of it officers ,to China for 
training in acupuncture to enable them 
to under tand the merit and demerits of 
this technique. 




